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direc:tly advertile the product. A 
.-m.s method Is the QIOMOring of 
proerammes. In this ease programma 
hu nothing to do with the product. 
Betore it is shown there would be a 
m_age laying this programma l.s 
IIPOnsorOd by such And such ,,,mpany. 
Mo.... either the company can choose 
the programme Or the Government 
can buy the programme and offer it 
to various companies; that is to say. 
the MInistry remains in charge at 
maintaininr the 9t<>ndard at program-
mes but companies may decide to lend 
their names to it, a. this would there-
bJ be advertised. 

Slut D. C: S1iarma: May I know if 
the Chanda Committee will take into 
account the pros and COOM of commer-
cial broadcasting as they tunction in 
eome democratic countries ot the 
... orld and, it so, how are they going 
to get the public opinion in those 
countries on whether the programmel 
are lultable or nat. 

Shrlmatl Indira Gandhi: I think 
we have to cansider this matter not 
from the point at view at other deo:no-
cratic countries but tram the point 
ot view at this particular democratic 
country. thet is India. 

Slut Bllllappa: May I know whether 
my at Our programmel like Vividh 
Bharati will sulfer by the introduction 
of commercial prograJlUllp and. If eo. 
ta ... hat e:dent! 

SJuoImatl indira GUIdhl: I do not 
think that they will lUIIer. 
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Slut Hem BanIa: May I know It 
the attention at the Government ill 
drawn to the06jecUon raised. very 
plausibly, by Mr. Jansan in the 1111 .. -
tTated Weeki" Of India against the 
use at this nomenclature "All India 
Radio'"-according to him. "All" is rc-
dundant.-and, it 50. muy I know 
whether the Government haa giveD 
any coruideration to this very reUOD-
able suggestion? It so. what Is ita 
reaction thereto? 

SbrimaU Indira Oalldb1: We hive 
not considered this. But I person.11T 
think that the word tormed by the 
initial. "AIR" i. rather appropr;"te. 

Sbrtmatl Ramdularl Sinha: May I 
know whether the political parties ... 1l1 
also be entitled to Use broadcasting 
station. on payment at commercial 
rates? 

Shrlmatl IndIra Gaadhl: This hal 
not yet been considered. 
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to re-enter Nagaland afier receiving 
arms and training in Pakistan, have 
been able to enter India either as a 
.,.oup or in trickles; 

(b) how many of these Naga hos-
tiles were arrested or killed while 
attempting to cross into India; and 

(c) how many of these hostiles are 
estimated to have crossed over to 
India after training in Pakistan dur-
ing th\ last six months? 

Tbe Deputy Minister In tile MIaI8-
try of Defeaee (Dr. D. S. Baju): (a) 
Ye.., Sir. According to yet unconflml-
ed reports N.gas who had proceeded 
to Pakistan have re-entered Indian 
territory in small groups. 

(b) One Naga hostile wal Idlled but 
none W 8S arrested. 

(c) According to unconfirmed re-
ports, a major portion of the ganll 
of Naga hOoitiles has returned to India. 

Sbrl VId,.a CbaraD Sbukla: May I 
know If the Government have any 
information a. to how many more 
Buch N aga hostile. are under trolnmg 
at present in Pakistan and If they are 
taking any measure. to lee that Ihe 
Naga ho!9liles are nol able to enter 
Pakistan for such training? 

The Minister of Defeuce (Shrl Y. B. 
ChaV8ll): As far al we know the lost 
,roup that went to Pakistan wal 
1.500 in number. This was mentioned 
formerly on the 800r of thla House. 
Most of them have come back. But 
there is no furlher infotnlatlon as to 
the fresh groups havln. left Nallalalld 
to enter Pakistan. 

Sbrl VIII,.a Cba..... Sbula: Aftet 
our experience of such trained Nail 
hOltile. whiCh have been enterilll in-
to India from Pakistan for the last 
three years, have we taken any special 
mea.ures to prevent this and, if so, 
hOw was it possible for these Nalla 
hostiles to enter India? Also, have 
we taken any other "",cial meuUlU 
IIDW to prevent .uch entry' 

Shrl y, B. Cllaftll: 'l'he only IPB-
e1a1 measure. that one can think 01 

is to try to protecol the borders and 
to take preventive measures 10 that 
they may not leave . 

Sbri VIII,.. Cbaran SIlakla: Pa1tistani 
infIltraton. 

Shrl Y. B. OIl.van: Quite rillht; but 
even then the position is as it iI. 
These people had succeeded in gettlnl 
out in S'mall groups and equally th.,. 
tried to come back: also, there the,. 
have .ucceeded partly. 

.Shrl H_ Barua: In view of tha 
faot that the Naga hostiles are Imrort-
ing arms and ammunition from Paki-
stan in violation of the normal laws 
of the country a., also of the tel'llls of 
the truce agreement, may I know 
whether the Defence Minister hos ad-
vised the Government to \'ake political 
measures against these rebel Nag_ 
who are doing this? If they have not, 
why have th.y not done sO? 

Sbrl Y. B. Cbavan: The political 
action is what the Government b tak-
inll about It. We are protectlnil thill 
three-mile belt all along the border. 
If there i. confrontution, certaln11 .... 
are tryinll to punish them. 

Sbri Oem Barua: That ,,"U not mJ 
question. My que.Hon wa. opeciRe. 
There are certain normal laws and no 
Indian can violate them. If Indians 
violate these normal la.... they "T. 
taken to task. Over and above the 
normal laws, there is a truce agree-
ment and the N aga hostiles have vio-
lated the truce agreement also beside. 
violating the nonnal lawl at the 
country. In that context I want to 
know what step. Government bave 
taken -again..t these rebel Nallas. 

Sbrl Y. B. CbIY8Il: About that aar_ 
ment, I will require notice as \0 what 
exacol steps the Government hay. 
taken. 
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811ft Y. B. Chavan: I have no infor-
mation on this point. 

BIu1 P. C. Borooah: May I know 
whether Government have taken note 
of the fact tha! the movt!ment of Naga 
hostiles from Pakistan to Nagaland is 
through the Burma-Manipur border 
and not through the Burma-Nagaland 
border and whether Government pro-
pose to put military control 011 the 
inter-State border between Nagaland 
and Manlpur? 

8hrl Y. B. Chavin: Certainly some 
RCurity arrangements are made even 
in those areas. 

Shrt p. R. Cbakravertl: In the con-
text of the persistent attempts of the 
Naga hostiles for crossing into Paki-
stan and coming back with arms, how 
far is it consistent with the cea!le-ftre 
polic:y which has been accepted? 

8hrl Y. B. Chavan: Cerroinly it 
goes against the spirit of the allree-
ment; there is no doubt about It. 
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SIIrl Y. B. Chavan: I will require 
1I0tic:e for this. 

8hrlmatl JJ'otsna ChaDda: MRY 
bo.. whether the Government has 
given any thoueht to the proposal 
which was suggested on the floor of 
this HOUse that border areas of Nilla-
land .<hould be cleared and the cx-
.ervicemen .hould be rchabilitatei in 
that or.... and also a border road 
should be construc:ted parallel 10 that 
area? 

811r1 Y. B. Cha ...... : Government haa 
liven thought to these proposals. All 
far as border roads are concerned, Ule 
Border Roads Oreanintion have 
undertaken certain other road.. The 
Idea UI not to have the road parallel 
to this partlc:ular border. 

Sbrt Sham Lal Saral: In view ot the 
tact th .. t the talk. with Nalla hosbles 
have not bel'n successful, may I know 
Whether Government is considering the 
qUe.>tion of taking stern action all"ins' 
those at the Nagas that are stiU at-
tempting to do these things in view 
of the situation that has arisen now? 

Shrl Y. B. Chavan: Certainly. we 
are tree to take stern action against 
those people who are trying to leave 
Nagaland and come back with &rmB. 

SlIrl K.par Slarll: Is an estimate 
.,vailable of the total number of 
active Naga hostiles? If so, the Hou •• 
would like to have It. 

8hrf Y. B. Chavan: I think some 
assessment is there. But I dO not 
think I can give it here and no ... 

Sbrlmatl Tarkeshwarl SIDha: May 
I know whether the attention 01 the 
Government has been drawn to ~ me 

of the Intern .. l sabotage that i. bei". 
conducted by Naga hostiles outo.da 
Nagaland particularly In place. like 
Manipur and, jf ao, does Governmen& 
think that it is a part of their COD-
certed plan to have an internal .. bo-
tale with the concurrence ot Pakistan? 

Shrl Y. B. Chana: We have takea 
note of some of the .abotage acUvIU". 
whiCh are takine place outside tn.' 
N<1galand area itself and .tern me .. 
ures are beinll taken aealnst II. 

PaJllleDt or Peasloal to ~ or 
AnDy P..-na.I 

+ 
(ShrlJDatl Snltrl NIpJD: 

.5'71-~ Shrl S. C. S ..... ala: 
l Shrt M. L. Dwlvedl: 

Will the Minister of DeleDI!t! be 
pleased to state the plfort. made to 
remOVe the diftlculties ""perienced by 
the widows of the Armed Forc •• per-
IOnnel in ,etting the pensions paid 
to them at their residence? 
The Deputy MI .... In tile Mill. 
try or Defe_ (Dr. D. 8. Raja): Pro-
vision exists for the payment of pen-
alon by money order, at the option 01 
military pensioners, In ca_ wlwn 
the pension doeI not uceed lW. 100 




